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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1
(Brief record of proceedings)

Wednesday 2™ April 2003 / Chaitra 12, 1925 (Saka)
No. 103 '

1 205 New Year Greetings: The Chair greeted the Members on the occasion of New Year
(Vikrama Calendar).

2 206 Question Hour:
Starred Questions 201-203, 205, 207 and 208were asked and replied.
Replies to Starred Questions 204, 206, 209-220 (Except 217) and Unstarred Questions
425-445 were laid on the Table.

3 3.02 Special Mention (Rule 280): Following Members raised matters under Rule 280:
1. Shri Brahm Pal

2. Shr Roop Chand

3. Shn Nand Kishore Garg

4. Dr. Jagdish Mukhi

5. Shr Veer Singh

6. Shr Malaram Gangwal

7. Shni Bheeshm Sharma

8. Shri Mohan Singh Bisht

9. Shri Jile Singh Chauhan

10. Shri Radhey Shyam Khanna
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4 320 Introduction of Bill:

Dr. AK Walia, the Minister of Urban Development introduced, “The Delhi Municipal
Corporation (Amendment) Bill, 2003 with the leave of the House.

5 3.21 Statement of the Minister of Transport: Shri Ajay Maken, Minister of Transport
made a statement regarding Unified Time Table for buses.

6 3.22  Motion of Thanks on Lt. Governor’s Address:

Debate on the Motion of Thanks on the Lieutenant Governor’s Address initiated on
31" March 2003 continued. The following Members participated in the debate:
1. Shr Bheeshm Sharma

3.52  House adjourned for tea break.
432  House reassembled.

Chair announced that arrangements had been made in the Assembly premises
for checking the pollution levels and issuing PUC certificates for vehicles of the
Members.

434  Debate on the Motion of thanks continued. The following Members participated:
2. Shri Sahab Singh Chauhan
3. Shri Ram Singh Netaji
4. Shri Radhey Shyam Khanna
5. Shn Avinash Sahni
6. Shn Veer Singh
5.27  (Hon’ble Deputy Speaker in-chair)
7. Shri Jai Bhagwan Aggarwal

6.05  House was adjourned up to 2.00 PM of 3™ April 2003.

Delhi. Siddharath Rao
2°¢ April 2003 Secretary
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